Report of the Joint Committee constituted in the matter of OA No. 385/2023,
Raghbir Singh Versus State of Haryana & Ors.

1. Background:

In the matter of OA No. 385/2023, Raghbir Singh Versus State of Harvana & Ors,
wherein a grievance has been made against cow/animal shelter in the residential
area sec-23, Panchkula along the River bed of River Ghagger.

In the application, it is also stated that in the Gaushala hundreds of animals are
kept and suffering from various infectious/diseases. Whenever any animal dies, it
is buried in the soil of River bed for the decomposition of carcass etc. adjoining to
which river water is flowing regularly and thereby river water is also being
contaminated.

Hon’ble National Green Tribunal vide order dated 30.05.2023 observed and

directed as follows:

“Looking to the allegations made in the complaint, we find that a
substantial question relating to environment due to implementation of
Scheduled Enactment under NGT Act, 2010 has arisen. However, before
taking further action in the matter we find it appropriate to obtain a
factual report for the purpose whereof we constituted a Joint Committee
comprising State PCB, Veterinary Department and District Magistrate,
Panchkula who shall visit the site, collect relevant information and submit
a factual as well as action taken, if any, report within two months by e-
mail......

State PCB shall be the nodal agency for coordination and compliance of

this order”

In compliance of the directions of Hon’ble National Green Tribunal, the joint
committee held its 1¥ meeting with the committee members on 09.08.2023 to
verify the factual position regarding on the River Ghagger bank side infected cows
and other cattle’s have been kept and diseased animals spreading infectious and
other diseases in the surrounding area and to take appropriate remedial action in

this matter.

During the first meeting held on 09/08/2023, it was disclosed to the joint
committee by the members that the 06 acres land belong to the HSVP, Panchkula
in which cows have been kept on the River Ghagger bank side and during the
lumpy epidemic in the cows/animals, the Municipal Corporation, Panchkula was
made a temporary care centre/ treatment facility for the treatment of the lumpy

infected cows & animals and currently a committee encroached the land and




HSVP has already been issued the notice twice to the Committee and the process

of removing the encroachment has been started. The Joint Committee further

constituted a Committee comprising of the following members (Annexure-R-1):

%
il.
iil.
iv.
v.
vi.

vil.

Additional Deputy Commissioner, Panchkula.

Regional Officer, HSPCB,Panchkula.

EE, HSVP.Panchkula.

EE, M.C, Panchkula.

EE. Irrigation & Water Resources Department, Panchkula.

Deputy Director, Animal Husbandry & Dairying Department, Panchkula.
ASCO, Agriculture & Farmers Welfare Department, Panchkula.

The terms of reference (TOR) of the Committee, as decided by the Joint

Committee are as follows:

a)

b)

c)

d)

1)

Visit the site and verify actual facts on ground.

Recommend the remedial action to be undertaken by different statutory
authorities in this regard.

HSPCB Regional Office, Panchkula will collect water sample and submit
analysis report to the Joint Committee and take necessary corrective action
against any kind of environment pollution.

Agriculture Department, Panchkula will collect soil sample for testing and
furnish report to the Joint Committee.

HSVP. Panchkula will take action against the encroachment on the river

ghagger bank side and will submit report to the Joint Committee.

Progress cum site visit report of the Sub Committee :

The Sub Committee visited the site on 18/08/2023. The Copy of Minutes
prepared after site verification attached as Annexure-R-2.

During the site visit it was found that currently there are approx 1100
cows in the Gaushala and some of them are accidental cows & a private
committee providing the treatment to the accidental cows. Further, a
representatives on behalf of the gaushala explained the objectives of the
gaushala to the committee is to cure the accidental cows and provide
treatment facilities to the road side accidental cows. It is like an orphanage

home for the cows.

iii) During the site visit no evidence was found of buried animals in the soil of

river bed for decomposition.

iv) Further, the ASCO. Agriculture & Farmers Welfare Department,

Panchkula collected the soil sample from the exiting cow place and RO.

HSPCB collected samples of ground water for analysis.




It is necessary to mention here that during the site visit followings directions

were issued by the Worthy Additional Deputy Commissioner, Panchkula.

I. The HSVP, Panchkula will submit status report within one week.

[I. The Animal Husbandry & Dairying Department. Panchkula will submit
concrete report after verifying the facts that how many accidental,
infected/diseases cows are kept in the gaushala or whether any lumpy
virus/any other disease present in the cows as mentioned in the above
said O.A, which are spreading the infections/diseases in the area and
whether measures taken by the gaushala are adequate for treatment/cure
of the animals.

I11. The Irrigation & Water Resources Department, Panchkula will submit
report after verifying the factual position regarding pollution of the river
Ghagger.

IV. The Agriculture & Farmers Welfare Department and HSPCB, Panchkula
will submit sample analysis report.

V. Concerned statutory authorities will take necessary remedial actions by

following due course of law.

Submission of the Joint Committee:

e That the 2™ meeting of the joint committee held on 05.09.2023 regarding
submission of action taken report in this matter. Further, the concerned
authorities submitted status report to the Joint Committee. The copy of
the Minutes is attached as Annexure-R-3.

i. RO, HSPCB informed to the committee that analysis report of the sample
collected during the site visit has found within the prescribed limits. The
copy of the Analysis report is attached as Annexure-R-4.

e Animal Husbandry & Dairying Department submitted that at present,
there 40 accidental & 74 sick animals case in the Gauvan Seva Dham,
Sec-23, Panchkula and no lumpy skin disease cases in the above said
Gaushal/Cowshed. That Gauvan Seva Dham, Sec-23, Panchkula was
initially a temporary rehabilitation centre opened by Municipal
Corporation, Panchkula during lumpy skin diseases outbreak in the state
in the year 2022 as during lumpy epidemic in the cows and cattle’s. At
that time, no gaushala was taking animals suffering from lumpy skin
disease. During Lumpy Skin Disease wave (25.08.2022 to 30.09.2022),

there were 334 Lumpy Skin Disease cases in temporary Veterinary




ii.

Hospital, Sector-23, Panchkula out of which 82 animals died and the
dead animals were disposed off by Municipal Corporation, Panchkula. It
also submitted that as per Animal Husbandry & Dairying Department
report dated 05.09.2023 during the period of lumpy skin diseases in the
Cows and other cattle’s, District Mobile Van, Panchkula was taking care
of sick and ailed animals at Temporary Veterinary Hospital, Sec-23,
Panchkula and after that Govt. Veterinary Devinagar is catering the need
of Gauvan Sewa Dham, Sector-23, Panchkula.. It is further, submitted
that Animal Husbandry and Diarying Department has been vaccinated all
the animals for FMD+HS and Lum‘py Skin Disease. Further, as per
Animal Husbandry & Dairying Department report, Gauvan Sewa Dham
has three Veterinary Livestock Development Assistants to cater to the
medical needs of animals and approximately 40 workers are there for up
keeping of animals. The copy of report dated 05.09.2023 is attached as
Annexure-R-5.

Irrigation & Water Resources Department submitted that site was visited
on 08.08.2023 and during visit no evidence was found regarding
dumping of dead cows in the bed of River Ghagger. Further, the field
staff has been deploy in the nearby area of Ghaggar River to keep
vigilant in future. The copy of the Irrigation Department report is
annexed as Annexure-R-6.

The ASCO, Agriculture & Farmers Welfare Department. Panchkula
submitted report dated 06.09.2023 that 03 soil samples were collected
from the exiting cow place (inside the gaushala) Sec-23, Panchkula from
different locations. Further, it is submitted that 10 parameters have been
checked and found that all parameters are in adequate range from the
collected Soil samples. More nutrients in soils are helpful for good
production. The copy of the report is attached as Annexure-R-7.

HSVP vide report dated 06.09.2023 submitted that notices was issued to
the care taker, Transit Veterinary Care Centre/Gaushala, Sector-23,
Panchkula under section 18(1) (B) of HSVP Act and copy of the same
was also pasted on the premises. The copy of the HSVP report is attached

as Annexure-R-8.

It is also submitted that Regional Office. Panchkula issued letter dated

13.09.2023 to the Municipal Corporation, Panchkula for submission of report




regarding animal waste consisting livestock fecal waste heaps from the animals
and other related matter to the M.C, Panchkula as complainant alleged in the
above said O.A.

e Further the Municipal Corporation, Panchkula vide report dated
21.09.2023 submitted that the land belongs to the HSVP, Panchkula and
the cows and others cattle’s there are looked after by a private committee
and during the outbreak of lumpy diseases the cows & cattle’s suffering
from lumpy disease was handed over to the private committee and their
further care and treatment was done by a private committee under the
supervision of Animal Husbandry & Dairying Department, Panchkula.
The copy of the MC, Panchkula report is attached as Annexure-R-9.

e That the 3™ meeting/site visit conducted on 21.09.2023 under the
Chairmanship of Worthy Deputy Commissioner, Panchkula to review the
progress made in this matter and submission of action taken report.
During the site visit, the Deputy Commissioner verified the factual
position as alleged in the above said O.A. The copy of the Minutes of

Meeting and site visit is attached as Annexure-R-10.
The above joint reply of the Committee is being submitted in the matter of OA No.

385 of 2023: Raghbir Singh vs. State of Haryana and Ors. for consideration by the

Hon’ble National Green Tribunal, New Delhi.

-~

Calke
Regional Officer, Dep ommissioner,
Panchkula Region Panchkula

Sl 95/09/2023




(ANNEXURE-R-1)

Minutes of 1™meeting held on 09.08.2023 at 09:30 AM under the Chairmanship of Smt.
Varsha Khangwal, H.C.S, Additional Deputy Commissioner, Panchkula,with Members of
Joint Committee regarding on the River Ghagger bank side lumpy infected cows and
other cattles have been kept and diseased animals spreading infectious and other diseases
in the surrounding area etc. in the matter of OA No. 385 of 2023 Raghbir Singh V/s State
of Haryana.

At the outset, Sh. Virender Singh Punia, Regional Officer, HSPCB, Panchkula
welcomes the all participants on behalf of Chairman of Committee.

It was 1"meeting of Joint Committee held on 09.08.2023 under the chairmanship of
Additional Deputy Commissioner Panchkula, comprising members of Haryana State Pollution Control
amewoard, Haryana Sehri Vikas Pradikaran (HSVP), Animal Husbandry & Dairying Department,
~ Panchkula, Agriculture & Farmers Welfare Department, Panchkula & Municipal Corporation,
Panchkula Haryana to collect relevant information and verify the factual position regarding lumpy
infected cows and other cattle’s have been kept on the river ghagger bank side and sometimes whe)/
animals die, they are buried in the soil of river bed for decomposition and infected animals spreading
diseases in the area and polluting the river ghagger and take appropriate remedial action by the
concerned departments in compliance of directions of Hon’ble NGT in the above said O.A.

Following officers attended the meeting.

i Dr. R.S. Jadon, Deputy Director, Animal Husbandry & Dairying Department,
Panchkula.

il. Virender Singh Punia, Regional Officer, HSPCB, Panchkula.

iii. Sudhir Mohan, EE, Regional Office, Panchkula.

iv. Sumit Malik, Xen, M.C, Panchkula.

V. Avinash Singla, CSI, MC, Panchkula.

vi. Sukhwinder, SDO, Irrigation & Water Resources Department, Panchkula.

Vil. Rahul Barkodia, ASCO, Agriculture & Farmers Welfare Department, Panchkula.

viii.  Jasbir Singh, JE, HSVP, Panchkula.

iX. Mohan Singh, JE, Irrigation & Water Resources Department, Panchkula.

Sh. Virender Singh Punia, Regional Officer, Panchkula brief the above - mentioned
case to the worthy Additional Deputy Commissioner Smt. Varsha Khangwal and to all committee
"mbers that an O.A is filled by Raghbir Singh as mentioned above. Further, Representatives from the
:5VP informed to the Joint Committee that the 06 acres land belongs to the HSVP, Panckula in which
cows have been kept on the river ghagger bank side and during the lumpy epidemic in the
cows/animals, the Animal Husbandry Department made a temporary care centre/ treatment facility for
the treatment of the lumby infected cows & animals and further he added that currently a committee
encroached the land and HSVP had already issued the notice twice to the Committee and the process
of removing the encroachment has been started. M.C Panchkula, reported to the Joint Committee
that currently on that land there are around 1400 cows have kept including accidental




%

cows and other cattle’s. During the meeting discussions was also held on the purpose for
which the cows were kept their and it was informed by the Animal Husbandry Department,
Panchkula that during the lumpy epidemic temporary arrangements was made for the
treatment of the infected cows and now the lumpy epidemic/diseases is over in the cows &
other animals.

During the 1®meeting held on 09.08.2023 the Joint Committee further
constitute a committee comprising of the following members for visiting the Gaushala:

i. Additional Deputy Commissioner, Panchkula.

ii. Regional Officer, HSPCB, Panchkula.

iii. EE, HSVP, Panchkula.

iv. EE, M.C, Panchkula.

v. EE, Irrigation & Water Resources Department, Panchkula.

‘ vi. Deputy Director, Animal Husbandry & Dairying Department, Panchkula.
vii. ASCO, Agriculture & Farmers Welfare Department, Panchkula.

Following directions were issued by worthy Additional Deputy Commissioner Panchkula: -

1. The Sub- committee will submit concrete report after visiting the site and
verifying actual facts on ground.

2 The Sub- committee members to take appropriate remedial action by
following due course of law.

3. HSPCB Regional Office Panchkula will collect water sample and submit
analysis report to the Joint Committee and also takes necessary corrective
action against any kind of environmental pollution.

4. Agriculture Department, Panchkula will collect soil sample for testing and
furnish report to the Joint Committee within one week.

5. HSVP, Panchkula will take action against the encroachment on the river
Ghagger bank side and will submit report to the Joint Committee.

6. Concerned statutory authorities will take necessary remedial actions by
following due course of law.

All concerned authorities are directed to submit their report within two week to Joint
Committee, so that a compiled status report may be submitted in the Hon’ble NGT before the
next date of hearing.

The meeting ended with a vote of thanks to Chair.

/
Regional Officer, Additional Depu issioner,
Panchkula Region Panchkula




‘Meeting regarding Hon’ble NGT matter in OA No. 385 of 2023-Raghbir

Singh V/s State of Haryana and Ors in _compliance of Hon’ble NGT

order dated 30.05.2023 to be held on 09.08.2023 at 9.30 AM
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(ANNEXURE-R-2)

Minutes of site visit conducted on 18.08.2023 at 11:00 AM under the Chairmanship of Smt.
Varsha Khangwal, H.C.S, Additional Deputy Commissioner, Panchkula,with Members of Joint
Committee regarding on the River Ghagger bank side lumpy infected cows and other cattles have
been kept and diseased animals spreading infectious and other diseases in the surrounding area
etc. in the matter of OA No. 385 of 2023 Raghbir Singh V/s State of Haryana.

The site was visited by the committee constituted by the Joint Committee alonwith
Chairman comprising the members from HSPCB, HSVP, Irrigation & Water Resources Department,
Animal Husbandry & Dairying Department Agriculture & Farmers Welfare Department, M.C
Panchkula during the first meeting of the Joint Committee held on 09.08.2023. In pursuance to this, the
committee visited the site on 18.08.2023 at 11.00 AM.

Following officers present during the site visit in the presence of Chairman Smt. Varsha
Khangwal, ADC, Panchkula:

1. Dr. Sushma Yadav, V S, Animal Husbandry & Dairying Department, Panchkula.

il. Sudhir Mohan, Regional Officer, HSPCB, Panchkula.

iii. Sumit Malik, Xen, M.C, Panchkula.

v, Avinash Singla, CSI, MC, Panchkula.

V. Sukhwinder, SDO, Irrigation & Water Resources Department, Panchkula.

vi. Rahul Barkodia, ASCO, Agriculture & Farmers Welfare Department, Panchkula.

vil. Jasbir Singh, JE, HSVP, Panchkula.

viil.  Mohan Singh, JE, Irrigation & Water Resources Department, Panchkula.

Sh. Sudhir Mohan, Regional Officer, Panchkula briefly explained the objectives of the
visit to the Chairman & Committee members and what action needs to be taken by the concerned
authorities in this matter. During site visit a representative on behalf of the gaushala explain the
objectives of the gaushala and informed that currently approximately 1200 cows have been kept
including accidental cows & other cattle’s. Further, it was informed that main objective of the gaushala
is to cure the accidental cows and provide treatment facilities to the road side accidental cows. It is like
an orphanage home for the cows.

During the site visit the committee found there are approx 1100 cows in the Gaushala and
some of them are accidental cows & providing treatment to the accidental cows. Further, no evidence
has been found of buried animals in the soil of river bed for decomposition. The ASCO, Agriculture &
Farmers Welfare Department, Panchkula was directed to collect the soil sample from the existing
gaushala area. Further, RO, HSPCB, Panchkula was directed to collect the sample of Ghagger River and
ground water and submit the analysis reports.

During the site visit following directions were issued by worthy Additional Deputy
Commissioner Panchkula: -



1. The HSVP, Panchkula will submit action taken report within one week.

The Animal Husbandry & Dairying Department, Panchkula will submit
concrete report after verifying the facts as to how many accidental,
infected/diseased cows are kept in the gaushala or whether any other
lumpy/any other disease is present in the cows as mentioned in the above
said O.A, which are spreading the infections/diseased in the area and
whether taken by the gaushala are adequate for treatment/cure of the
animals.

3. The Irrigation & Water Resources Department, Panchkula will submit
report after verifying the factual position regarding pollution of the river
ghagger.

4. The Agriculture & Farmers Welfare Department and HSPCB, Panchkula
will submit analysis report.

5. Concerned statutory authorities will take necessary remedial actions by
following due course of law.

All concerned authorities are directed to submit their report within one week to Joint
Committee, so that a compiled status report may be submitted in the Hon’ble NGT

before the next date of hearing. <_>
\.L"J -~
Com

Regional Officer, Additional Deput\ﬂissioner,

Panchkula Region Panchkula



(ANNEXURE-R-3)
Minutes of 2" meeting held on 05.09.2023 at 10:00 AM under the Chairmanship of Smt.
Varsha Khangwal, H.C.S, Additional Deputy Commissioner, Panchkula,with Members of
Joint Committee regarding on the River Ghagger bank side lumpy infected cows and
other cattles have been kept and diseased animals spreading infectious and other diseases
in the surrounding area etc. in the matter of OA No. 385 of 2023 Raghbir Singh V/s State
of Haryana.

At the outset, Sh. Sudhir Mohan, Regional Officer, HSPCB, Panchkula welcomes
the all participants on behalf of Chairman of Committee.

It was 2" meeting of Joint Committee held on 05.09.2023 under the chairmanship of
Additional Deputy Commissioner Panchkula, comprising members of Haryana State Pollution
Control Board, Haryana Sehri Vikas Pradikaran (HSVP), Animal Husbandry & Dairying
Department, Panchkula, Agriculture & Farmers Welfare Department, Panchkula & Municipal
Corporation, Panchkula Haryana to collect relevant information and submission of action taken
report as decided during the previous meeting in compliance of directions of Hon’ble NGT in the
above said O.A regarding lumpy infected cows and other cattle’s have been kept on the river
ghagger bank side and sometimes when animals die, they are buried in the soil of river bed for
decomposition and infected animals spreading diseases in the area and polluting the river ghagger.

Following officers attended the meeting (Annexure-R-1).

1 Dr. Sushma Yadav, V S, Animal Husbandry & Dairying Department,
Panchkula.

ii. Sudhir Mohan, Regional Officer, HSPCB, Panchkula.

1. Anurag Goyal, XEN, Irrigation & Water Resources Department, Panchkula.

iv. Rahul Barkodia, ASCO, Agriculture & Farmers Welfare Department,

Panchkula.
\' Avinash Singla, CSI, MC, Panchkula.
vi. Sukhwinder, SDO, Irrigation & Water Resources Department, Panchkula.

Vii. Ravinder Singh, Sc-B, HSPCB, Panchkula.
viii.  Jasbir Singh, JE, HSVP, Panchkula.

Sh. Sudhir Mohan, Regional Officer, Panchkula briefly explained the objectives
of the 2™ meeting to the Chairman & Committee members and asked to the members to submit what
action has been taken by the concerned authorities in this matter. Further, RO, HSPCB informed to
the committee that analysis report of the sample collected during the site visit has been found within
the prescribed limits (Annexure-R-2). That representatives from the Animal Husbandry & Dairying
Department submitted report to the committee and informed that there 40 (Approx) accidental & 74
infected/diseases cases in the Gauvan Seva Dham, Sec-23, Panchkula. Further, he added that there
are no lumpy skin disease cases in the above said Gaushal/Cowshed and all animals have been
vaccinated for FMD+HS and Lumpy Skin Disease (Annexure-R-3). The ASCO, Agriculture &
Farmers Welfare Department, Panchkula briefed that soil-testing report is awaiting.

Further, representatives from the Irrigation & Water Resources Department submitted report to the
committee regarding dumping of dead cows in the River bed of Ghagger River and informed that site
was visited on 08.08.2023 and no evidence regarding dumping of dead cows in the bed of River
Ghagger was found (Annexure-R-4). Representatives of the HSVP submitted that process has been
initiated regarding removal of the encroachment as mentioned in the above said O.A.

At the end of the meeting worthy Additional Deputy Commissioner Panchkula directed all
the concerned authorities to take necessary remedial action and submit concrete report so that action
taken report may be filed in the Hon’ble NGT before the next date of hearing.

The meeting ended with a vote of thanks to Chair. \W D
Zué“‘“ wp) it
: / c/
Regional Officer, Additional Deputy Commissioner,

Panchkula Region Panchkula




Meeting in the matter OA No. 385 of 5023-Raghbir Singh V/s State of

Haryana and Ors to be held on 05.09.2023 at 10.00 AM in compliance of

Hon’ble NGT order dated 30.05.2023

ATTENDENCE SHEET (Officers present)
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(ANNEXURE-R-4)
Page 1 of 2

— Type of Sample:-Monitoring
o S Haryana State Pollution Control Board’s Laboratory B
ié: $CO-115, 1°'& 2™ Floor, Sec-25, Panchkula, Haryana TC-11969
Report No. 2546 Dated : 28.08.2023
Issued to M/s__Ghaggar River adjacent to Gaushala, Sector-23, Panchkula.

Description: Received on 18.08.2023 a sample of River collected by Sh. Suhdir Mohan, EE

——

from Surface Water of the river on 18.08.2023. The sample has been analyzed from ;g‘_"

-August-2023 to 28" -August-2023.

Sr.No. Parameter Name Result Methods
1. Sample Code 3686
2 Sample Collected from River
3 pH value at 25°C 7.54 APHA,4500H+8(24" Edition)
4 Total Suspended Solids mg/! 1180.0 APHA,2540-D(24™ Edition)
5 BOD (3 days at 27°C) mg/| 8.5 15:3025(Part-44)
6. CoD (mg/!) 40.0 APHA,5220-B(24"" Edition)
7 Conductivity (u S/cm) at 25°C 665.0 1S:3025(Part-14):2013
8 Dissolved Oxygen (Mg/1) BDL(DL=01) APHA4500-0C(24th Edition)
9 Total Dissolved Solid (mg/!) 398.0 APHAZ2540-C(24™ Edition)
10.  Chloride (mg/!) 31.99 1S:3025(part-40):2014

sample Not Collected by us @JSA /J)S;
Sample Consumed in testing Megha Manjali Dr. Pinki Jangra

CC to Member Secretary, HSPCB
CC to Regional Office:_Panchkula. The test report relate only to the particular sample
submitted for testing.



- Type of Sample:-Monitoring
S i3 Haryana State Pollution Control Board’s Laboratory
@ $CO-115, 1°& 2™ Floor, Sec-25, panchkula, Haryana

Report No. 2546

Page 2 of 2

Dated : 28.08.2023

|ssued to M/s Ghaggar River adjacent to Gaushala, Sector-23, Panchkula.

Description: Received on 18.08.2023 a sample of

e —

from Surface Water of the river on 18.08.2023.

- ——

-August-2023 to 28" -August-2023.

Sr.No. Parameter Name
Color

Odour

Ammonical- N ( mg/l)

Boron( mg/!)

1 e

Total Phosphate (mg/!)

.

Sample Not Collected by us JSA
sample Consumed in testing Megha
CC to Member Secretary, HSPCB

River collected by Sh. Suhdir Mohan, EE

The sample has been analyzed from ;_8‘_"

Result
Muddy

A. Odourless
BDL(DL=0.5)
BDL(DL=0.5)
1.62

o
SA

Manjali

CC to Regional Office: panchkula. The test report relate o

submitted for testing.

***End of the Report™**

Methods

APHA,4500 NH3 -F

4500-P.D.

Laboratory In-ch/arge‘

Dr. Pinki Jangra

nly to the particular sample



— Type of Sample:-Monitoring
e Haryana State Pollution Control Board’s Laboratory

e
———

Report No. 2547

Issued to

$CO-115, 1°& 2™ Floor, Sec-25, Panchkula, Haryana

M/s Tubewell at Gaushala, Sector-23, Panchkula.

Page 1 of 2

Dated : 28.08.2023

Description: Received on 18.08.2023 _a sample of Tubewell collected by Sh. Suhdir

Mohan, EE from Ground Water of the tubewell on 18.08.2023.

—_—

analyzed from 18" -August-2023 to 28" -August-2023.

Sr.No. Parameter Name Result
1. Sample Code 3687
2 Sample Collected from Tubewell
3 pH value at 25°C 7.33
4. Total Suspended Solids mg/!| 16.0
5 BOD (3 days at 27°C) mg/! 4.2
6 COoD (mg/1) 20.0
7. Conductivity (u S/cm) at 25°C 564.0
8. Total Dissolved Solid (mg/1) 312.0
9. Chloride (mg/1) 18.99
10. Total Hardness (mg/l) 160.0
11.  Calcium ( mg/l) 27.702
12.  Magnesium (mg/l) 11.178
Gh
sample Not Collected by us %;Y ’f’S/:
Sample Consumed in testing Megha Manjali

CC to Member Secretary, HSPCB

The sample has been
Methods

APHA,4500H+B(24" Edition)
APHA,2540-D(24™ Edition)
1S:3025(Part-44)
APHA,5220-B(24" Edition)
15:3025(Part-14):2013
APHA2540-C(24" Edition)
15:3025(part-40):2014
15:3025(Part-40)2014
1S:3025(Part-46)2014

w
Labora In&a{ge‘

Dr. Pinki Jangra

CC to Regional Office: Panchkula. The test report relate only to the particular sample

submitted for testing.




Page 2 of 2

p— Type of Sample:-Monitoring
S Haryana State Pollution Control Board’s Laboratory
ﬁ $C0-115, 1"'& 2™ Floor, Sec-25, Panchkula, Haryana

Report No. 2547 Dated : 28.08.2023

Issued to M/s Tubewell at Gaushala, Sector-23, Panchkula.
Description: Received on 18.08.2023 a sample of Tubewell collected by Sh. Suhdir
Mohan, EE from Ground Water of the tubewell on 18.08.2023. The sample has been

analyzed from 18" -August-2023 to 28" -August-2023.

Sr.No. Parameter Name Result Methods
1. Color Colourless -
2. Odour Odourless -
3. Ammonical- N ( mg/1) BDL(DL=0.5) APHA,4500 NH3 -F
4. Nitrate — N (mg/l) BDL({DL=0.5) PDA
5 Turbidity NTU BDL(DL=01) -
6. Total Alkalinity as CaCO3(mg/1) 140 Electrometric
7 p-Alkalinity as OH+CO3(mg/l) BDL(DL=05) Visual Titration
8. Sulphate( mg/!) 37.53 4500-SO4,E.
9. Fluoride( mg/l) 0.10 1S:3025(Part-60)2013
10. Boron( mg/l) BDL(DL=0.5) -
11.  Total Phosphate (mg/l) BDL(DL=0.4) 4500-P.D.
12.  Sodium ( mg/l) 2.8 APHA, 3500-Na-B
13. Potassium ( mg/l) 0.6 APPHA, 3520-K-B
,
A
Sample Not Collected by us Q\JSA JSA Laboratery u-c(arge

Sample Consumed in testing Megha Manjali
CC to Member Secretary, HSPCB

CC to Regional Office:_Panchkula. The test report relate only to the particular sampie
submitted for testing.

Dr. Pinki Jangra

***End of the Report***




(ANNEXURE-R-5)

To be Subsitiuted bearing same No. and date

From

To

Deputy Director,
Animal Husbandry & Dairying
Panchkula

Additional Deputy Commissioner
Panchkula

No.1541 Dated:05.09.2023

Subject:- Regarding submission of report of Gauvan Sewa Dham, Sector-23,

L

Panchkula, based on visit conducted on 18.08.2023 at 11:00 AM
under the Chairpersonship of Smt. Varsha Khangwal, HCS,
Additional Deputy Commissioner.

Kindly refer to the subject cited above, the report is as follows:

On dated 18.08.2023 at the time of Visit of Committee comprising of EO,
HSVP, Panchkula, Executive Engineer, HSVP, Panchkula, Executive Engineer
Irrigation Department, Panchkula, Deputy Director, AH&D, Panchkula
(representative of DD AH&D PKL Dr. Sushma Yadav), Representative from
Municipal Corporation, Panchkula and Assistant Soil Conservation Officer,
Panchkula under the Chairmanship of Smt. Varsha Khangwal, HCS, Additonal
Deputy Commissioner, Panchkula there were approximately 40 accidental
cases, 74 sick animals and no case of lumpy skin disease were present (report
attached).

Gauvan Sewa Dham, Sector-23, Panchkula was initially a temporary
rehabilitation center opened by Municipal Corporation, Panchklula at the time
of Lumpy Skin Disease outbreak in the State in the year 2022, as at that time no
gaushala was taking animals suffering from Lumpy Skin disease. During
Lumpy Skin Disease Wave (25.08.2022 to 30.09.2022) there were 334 Lupmy
Skin Diesase cases in Temporary Vetrinary Hospital, Sector-23, Panchkula out
of which 82 animals died (report by Veterinary Surgeon, District Mobile Van,
Panckula attached) and these dead animals were disposed off by Municipal
Corporation.

At the time of Lumpy Skin Disease wave District Mobile Van, Panchkula was
taking care of sick and ailed animals at Temporary Veterinary Hospital, Sec-23,
Panchkula and after that Govt. Veterinary Hospital, Devinagar is catering the
medical needs of animals of Gauvan Sewa Dham, Sector-23, Panchkula.

All animals of the Gauvan Sewa Dham, Sector-23, Panchkula have been
vaccinated for FMD+HS and Lumpy Skin Disease and as on date there seems to
be no communicable disease in the animlas.

400



5. Gauvan Sewa Dham, Sector-23, Panchkula has three Veterinary Livestock
Development Assistants (VLDA’s) to cater to the medical needs of animals and
approximately 40 workers are there for up-keeping of animals.

This is for your kind information and further necessary action, please.

s/d-

Deputy Director

Animal Husbandry & Dairying
Panchkula

401



From
Senior Disease Investigation Officer
DI Laboratory, Ambala (LUVAS, Hisar)

To

The Professor and Head
Deptt. of VPHE
LUVAS, Hisar

Memo no. DIL/AMB/23/7 Dated: 5.5.23

Subject: Lab report of samples collected from Gaushala (Govan seva dham), sec-22

Panchkula
Respected Sir, '

As per the mail received form office of deptt. of VPHE, LUVAS to visit Gaushala
(Govan seva dham), Panchkula to ascertain cause of ongoing disease problem in cattle, visit
at Gaushala on 1.5.2023 was conducted. There was report of appearance of skin nodules in
few anirﬁals at Gaushala and were suspectéd for Lumpy Skin Disease.(LSD).As reported, the
Gaushala (Govan seva dham), has total strength of around 1,600 cattle. On clinical
examination of animals suspected for LSDV, they were found apparently healthy with normal
body temperature though skin nodules were present. Blood and Nasal swab from LSDV
suspected cattle were collected and submitted to deptt. of VPHE , LUVAS, Hisar for further
investigation. The samples were processed for DNA extraction and detection of LSDV by
conventional PCR assay using specifc primers. All the samples were found negative for
LSDV. Blood samples were also processed and tested for haemoprotozoan infection at DI
Lab, LUVAS, Ambala. All the samples were found negative for haemoprotozoan infection.

The skin nodules may be present as repercussion of previous exposure to the
disease. In LSD sometimes large nodules may become necrotic and eventually fibrotic and

persist for several months (“sitfasts™); the scars may remain indefinitely.

Nawry”

Sr. DIO



L i e ——— e

E
i
E
{
%
E
i
i
§
|

1 i -t -
! H L]

f 3

s e ¥ & AT V0 e @SB LD

Er e e R o
w |
w ! EA e
et AR .t B 1 - ! . & “ w ,. E —
i ! |
e - e | .
el |




(ANNEXURE-R-6)

OFFICE OF:
EXECUTIVE ENGINEER WATER SERVICES DIVISION, SINCHAI

BHAWAN, PANCHKULA
Email: xenconst]l @vahoo.com Phone: 0172-2570325

Address:- Sinchai Bhawan Sector-5, Panchkula, Haryana Pin-134114

No.229.39¢ /IW-NGT Dated: Y

/08/2023

To
The Regional Officer
Haryana State Pollution Control Board
SCO-115-16 (1* Floor), Sector-25, Panchkula.
Subject: Meeting regarding National Green Tribunal O.A. No. 385 of 2023-Raghubir
-~ *  Singh V/s State of Haryana and Ors.
Ref.:- Your office letter no. HSPCB/PKL/2023/797-801 dated 08.08.2023.

In this regard, it is intimated that Sub Divisional Officer of this office visited the
site on dated 08.08.2023 and found that no evidence regarding dumping of dead cows in the river
bed of Ghaggar River and further deployed the field staff in the nearby area of Ghaggar River to

keep vigil at site in future.

This is for your kind information and necessary action please.

Executive Engineer,
Water Services Division,
i hawgn, Panchkula.

5 G Sub Divisional Officer, Water Services Sub-Division, Panchkuta for information

w.r.t. his office letter no.1197-98/6G dated 10.08.2023.

(wriERT s e HaTy AUSH, TagE)




(ANNEXURE-R-7)

From
Soil Testing Officer
Agriculture & Farmers Welfare Deptt.
Panchkula

To

The Additional Deputy Commissioner
Panchkula

Memo No. Dated:

Subject:  Regarding Soil Satus of Existing Cow place Sec-23 Panchkula.

In context to above subject, it is submitted that 03 Soil Samples were
taken from the existing Cow Place sec-23, Panchkula from different locations. Ten
parameters have been cheked and found that all parameters are in adequate range
from the collected soil samples. More nutrients in soils are helpful for good
production. The report is hereby enclosed for information and necessary action

please.

Encl. Soil Sample Reports.

Soil Testing Officer
Agriculture & Farmers Welfare Deptt.

/ Panchkula
Endst. No. Lf 9 Yy Dated: 04/p 9/20 23

A copy is forwarded to The Regional Officer, Pollution Cont Board,
Panchkula for kind information please.

Soil Testing Officer
Agriculture & Farmers Welfare Deptt,
Panchkula

(® Scanned with OKEN Scanner
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(ANNEXURE-R-8)
Website: www.hsvphry.org.in Phone: 0172-2560202

Haryana Shehri Vikas Pradhikaran

From
Estate Officer,
HSVP, Panchkula.

To
Regional Officer, Panchkula Region,
Haryana State Pollution Control Board,
SCO No. 115-116 (1% Floor), Sector-25,
Panchkula.

Memo No 6 3\02) Dated ({’ OG}" 9\0&3

Subject:- Meeting regarding National Green Tribunal O.A. No. 385 of
2023-Raghbir Singh V/s State of Haryana and Ors.

In this regard, a detailed report is submitted that Residents
welfare Association, Sector-23, Panchkula has submitted a request to Deputy
Commissioner, Panchkula vide referene No. 27-22/RWA-23 dated 11.10.2022
and z copy of the same was endst. to Estate Officer, HSVP, Panchkula (copy
enclosed) that the temporary veterinary hospital open opposite NIFT,
Sector-23, Panchkula by the authorities while lumpy skin disease was at its
peak so that infected cows be treated in this temporary veterinary hospital.
But, no Lumpy Skin Disease is controlled by treating and vaccinating the
affected animals. The care taken of this temporary hospital is not properly
caretake these animals left open for grassing in Sector-23, Panchkula. They
have further requested to close the temporary veterinary hospital and shift
these cows to the proper Gaushala.

After ireceiving the rzquest from the RWA, Secior-23, Panchkula,
site was visited by the concerned JE of this office and he reported that
temporary veterinary Hospital for animals (Gaushala) established at HSVP
land (approx. 6 Acre) in Sector-23, Panchkula opposite NIFT, Sector-23,
Panchkula (near Ghaggar River (Choe)) without taking permission from this
office and it is an encroachment over approx. 6 Acre land of HSVP in
Sector-23, Panchkula.

In this regard, this office has issued notices U/S 18(1)(B) of HSVP
Act 1977 on 14.03.2023 and 06.04.2023 to the caretaker, Trasit Veterinary
Care Centre/Gaushala, Sector-23, Panchkula and copy of the same was also
pasted on the premises (copy enclosed).

It is also intimated that a Court case No. CS 12 of 2023 has also
been filed by Sh. Raghbir Singh on behalf of RWA, Sector-23, Panchkula and

C-3, SECTOR-6, HSVP
PANCHKULA.




Website: www.hsvphry.org.in Phone: 0172-2560202

Haryana Shehri Vikas Pradhikaran

same is also pending in Hon’ble District Court and next date of hearing is
18.10.2023.

It is also pertinent to mention here that a PUC is also received
from Deputy Commissioner, Panchkula on 08.06.2023 alongwith enclosures of
“complaint of Senior Citizen Welfare Association (Regd.), Sector-23,
Panchkula, information regarding illegal encroachment (copy enclosed).

It is also intimated that in the minutes of the meeting held on
09.08.2023 and 18.08.2023, it is mentioned that the representatives from the
HSVP informed to the Joint Committee that the 06 Acres land belongs to the
HSVP, Panchkula in which cows have been kept on the river Ghagger bank
side and the same was given to the Animal Husbandry Department on
temporary basis for the treatment of the lumpy infected cows and animals
when the lumpy epidemic affected in the cows and other animals, which is not ‘
stated/informed by the represeritative of HSVP. Furthermore, stand of HSVP
is clear in this case and 06 Acre land belongs to the HSVP Pancr},‘f}ﬂ?jﬂﬁ.ﬁu,@.
encroached by the Temporary Veterniary HospitaI/Guash;ra and the
proceeding so issued in this regard be amended accordingly.

It is for your kind information please.

7

DA: As above 'Estate Officer,
/' HSVP, Panghkula.

Endst. No. Dated:-

A copy of the above is forwarded to the Worthy ADC, Panchkula
for information and necessary action please.

Estate Officer,
HSVP, Panchkula.

C-3, SECTOR-6, HSVP
PANCHKULA.



HARYANA SHEHRI VIKAS PRADHIKARAN

=rom
Estate Officer-cum-Collector,
HSVP, Panchkula
To
| Through The Caretaker,
registered Transit Veterinary Care Centre/Gaushala,
! post. Sector-23, Panchkula.

Memo No ‘)’Sel ) Dated ]\{” Gh%e-d. 4

Subject: - Notice under Section 18 (1) (B) of HSVP Act in respect of Transit Veterinary
Care Centre/Gaushala, Sector-23, Panchkula.

Whereas you have been found to be unauthorized possession by the way of
encroachment over the HSVP land situated adjoining Ghaggar River in Sector-23, Panchkula.

i Whereas, by encroaching the said land, you have “Made a transit
Veterinary Care Centre/Gaushala on HSVP land (adjoining Ghaggar River).”

3 Therefore, your are hereby called upon to vacate the said land and to appear and
to show cause as to why the land should not be ordered to be restored to its original state or
bring it in conformity with the provision of the acts within period of the 7 days from the issue of
the notice.

In case you fail to show cause within aforesaid period | shall be constrained to
pass an order directing you to vacate the land/demolish the un-autherization construction and
restore the land to its original state or to bring it in conformity with the provision of the act within
a further period of the 7 days.

4? Estate Offiter-cum-Collector,
HSVP, Panchkula.

Endst No. ]"5‘6\&-—- e\\‘, Dated:- |\{,_ 03,13

A Copy of above is forwarded to the following for information & necessary
action:-

1. The Administrator, HSVP, Panchkula.
2. The Occupant of Transit Veterinary Care Centre /Gaushala, Sector-23, Panchkula.
3. Pasted on premises, Transit Veterinary Care Centre /Gaushala, Sector-23. Panchkula.

,{
Estate Offtcer-cum-Collector,

14 ?/ HSVP, Panghkula.
¢ 7
¥ =




NOTICE UNDER SECTION 18(1) (B) OF THE HARYANA SHEHRI VIKAS

PRADHIKARAN ACT, 1977

From
Estate Officer-cum-Collector,
HSVP, Panchkula
To
| Through The Caretaker,
registered Transit Veterinary Care Centre/Gaushala,
f post. L Sector-23, Panchkula.

Memo No 2075 Dated cﬁé’” @.e:——.?_/j

Subject: - Notice under Section 18 (1) (B) of HSVP Act in respect of Transit
Veterinary Care Centre/Gaushala, Sector-23, Panchkula.

Ref:- This office memo no. 1391-94 Dated 14.03.2023 on the subject
cited above.
I, undersigned, am satisfied for the reasons recorded below that you are
unauthorized occupation of the property mentioned belonging to Haryana Shehri Vikas
Pradikaran.

“You have made a transit Veterinary Care Centre/Gaushala on

HSVP land (adjoining Ghaggar River).”

As you have failed to show any cause within prescribed time in notice dated
14.03.2023 served upon you. Therefore, in exercising of the powers conferred on me under
section 18 (1)(B) of the Haryana Shehri Vikas Pardikaran Act 1977. | hereby order, who may be
in occupation, to vacate the said HSVP land within 7 days from the service of this notice. In the
event of refusal ‘or’ failure to comply with this order within period specified above, you are liable
to be evicted from the said HSVP land, if need be, by the use of such force as may be

necessary and cost of eviction will be recovered from noticee as arrears of land revenue.

Estate Offi r-cum Collector,

HSVP, Pan hkulé’

EndstNo. 2.0 74— "728 Dated:- &~ 4<2

A Copy of above is forwarded to the following for information & necessary
action:-

1. The Administrator, HSVP, Panchkula.
2. The Occupant of Transit Veterinary Care Centre /Gaushala, Sector-23. Panchkula.
3. Pasted on premises, Transit Veterinary Care Centre /Gaushala, Sector-23, Panchkula

L
C;Z Estate Offider-cum-Collector,

HSVP, Pan hkzla.




(ANNEXURE-R-9)

' e . e g °
Municipal Corporation Panchkula /ize—
CORPORATION Bays No. 15-16, Sector — 14, Panchkula E e SR

E-Mail:- mcpanchkula@gmail.com, Ph. 0172-2583695, 2583794

Har #
&g e,
ERATT T wgwvr AT 97,
. o
suie 973 97F /CSI ﬁ'rrfaa‘all@"l,ﬁj
fawa— Regarding submission of ATR in the NGT Matter-OA No. 385 of 2023 titled as

Raghbir Singh V/s State of Haryana.

qor— B FATIT D U7 B0 HSPCB/PKL/2023/079-80 215 13.09.2023 <
|

S fdvy & w=x A smust Jfua frar wmar & 5 RAwad ame & affg
I eRavm wed Remm mitee far @ & aer a8t W o T /A f s Su—ky
wu@za@nmiﬁwﬁ%wﬁwzﬁaﬁwwﬁwdﬂm@mﬁﬁ
IR TR/ B AU I S oor 7 SHH A A T T SUGR Animal
Husbandry Department @ <@—@ ¥ Uidde Wl grr e omar o) =@ w=f ¥ =+

o dergen ot Rad g wmsh o | .
e

TR M daraen



(ANNEXURE-R-10)
Minutes of 3" meeting and site visit conducted on 21.09.2023 at 10:30 AM under the
Chairmanship of Sh. Sushil Sarwan, IAS, Deputy Commissioner, Panchkula,with
Members of Joint Committee to review the progress made and submission of action taken
report before the Hon’ble NGT in the matter of OA No. 385 of 2023 Raghbir Singh V/s
State of Haryana.

At the outset, Sh. Sudhir Mohan, Regional Officer, HSPCB, Panchkula welcomes
the all participants on behalf of Chairman of Committee.

It was 3" meeting of Joint Committee held on 21.09.2023 under the chairmanship of
Deputy Commissioner Panchkula, comprising members of Haryana State Pollution Control
Board, Haryana Sehri Vikas Pradikaran (HSVP), Animal Husbandry & Dairying Department,
Panchkula, Agriculture & Farmers Welfare Department, Panchkula, Irrigation & Water Resources
Department, Panchkula & Municipal Corporation, Panchkula Haryana to review the progress made
and submission of action taken report as direction issued during the 1% and 2™ meeting in the above
said O.A.
Following officers attended the meeting (Annexure-R-1).
i. Dr. Ranjit Singh Jadon, Deputy Director, Animal Husbandry & Dairying
Department, Panchkula.
il. Sudhir Mohan, Regional Officer, HSPCB, Panchkula.
iii. Anurag Goyal, XEN, Irrigation & Water Resources Department, Panchkula.
iv. Rahul Barkodia, ASCO, Agriculture & Farmers Welfare Department,
Panchkula.
V. Dr. Sushma Yadav, V S. Animal Husbandry & Dairying Department,
Panchkula.
Vi. Harinder Sethi, Astt. Engineer, MC, Panchkula.
vii.  Sachin Dhiman, JE, MC, Panchkula.
viii.  Jasbir Singh, JE, HSVP, Panchkula.

Sudhir Mohan, Regional Officer, Panchkula briefly explained the details of the above
said matter and report submitted by the concerned authorities in this matter to the Chairman

Further, during the meeting the Worthy Deputy Commissioner decided to visit the site
and verify the factual position mentioned in the above said OA along with the committee members,
so that factual and concrete report may be filed before the Hon’ble NGT in this matter.

At the end of the meeting, the Deputy Commissioner visited the site and verified all the
relevant information and issued directions to the Regional Officer, HSPCB to prepare a compile
report so that reply may be submitted in the Hon’ble NGT before the next date of hearing.

The meeting/site visit ended with a vote of thanks to Chair.

(I

Regional Officer, Depu ﬁl’hssioner,
Panchkula Region Panchkula




Date: 21.09.2023
Time: 10.30 AM.

Meeting regarding NGT Matter-OA No. 385 of 2023 titled as
Raghbir Singh V/s State of Haryana under the Chairmanship of
worthy Deputy Commissioner, Panchkula at Conference Hall,
DC Office, Panchkula

ATTENDANCE SHEET (Officers present)

] Sr. No* Name of the Officer Designation /Department | Contact No/Email-ID SignatU/‘)
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